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this year is going to be celebrated as the year 
of shelter for the human beings. ? 

SHRI J. VENGAL RAO: This R&D amit 
every industry has got. We have appointed an 
expert committee under Dr. Visveswarayya. 
He has submitted the report in the last week of 
March. It is under consideration and we are 
seeing how to rectify all these defects.. 

SHRI B. L. PANWAR: When it has reached 
a saturation point the present... 

THE DEPUTY CHAIRMAN: Industry has 
reached the saturation point. What do you want 
to ask? 

SHRI B. L. PANWAR: In view of the 
limited R&D being available in the country, 
what is the Government doing with regard to 
the cement industry? 

SHRI J. VENGAL RAO: That is why I 
mentioned that we have appointed a high level 
committee of experts to find out how to further 
develop the R&D in this industry. This 
committee has been appointed under the 
chairmanship of Dr. Visveswarayya. He has 
suggested so many methods. It is under the 
consideration  of the Government? 

DR. NARREDDY THULASI REDDY: 
Madam, power cut applies both to the private 
sector and the public sector. When the private 
sector cement companies are making huge 
profits, what are the reasons then for the units 
of the Cement Corporation of India to go into 
losses. Another thing, Madam, the Minister 
being a Union Minister is talking about Andhra 
Pradesh only. But the question relates to tile 
entire country. Probably the Minister may be 
suffering from the KTR syndrome. That is why 
he is talking about  Andhra Pradesh. 

THE DEPUTY CHAIRMAN: No, that is 
not the question. 

SHRI J. VENGAL RAO: He is mistaken, 
because I said that the installed capacity of 
the Cement Corporation of India, to the 
extent of 50 per cent, is in Andhra Pradesh. 
We are extending all help to Andhra Pra-
desh. At my request only, the Governments 
-of Madhya Pradesh and Maharashtra are 
supplying 400 MW of power to Andhra 
Pradesh; his Chief Minister knows  it very 
well. 

*202. [Transferred to the 10th May, 
1988. ] 

*203. [The questioner (Shri Yalla Sesi 
Bhushana Rao) was absent. For answer, 
vide col. 36—38 infra. ] 
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SHRI BRAHM DUTT: We are in the third 

phase of expansion of bottling capacity in 
our country. J have already submitted, the 
third phase is the Varanasi and Gorakhpur 
plants. Besides, five other plants in U. P. are 
proposed, and we will try and we expect that 
their commissioning will be in 1989. But we 
are also considering fourth phase. of bottling 
capacity. 

 

SHRI KAPIL VERMA: Madam, Deputy 
Chairman, the distribution and supply of 
cylinders by the local agencies in Eastern U. P. 
is highly unsatisfactory. As the hon. Minister 
knows, I come from Eastern U. P. and I know 
some of these agencies are functioning 
erratically. There is the example of my own 
district, Jaunpur, which' has a very big 
population. But there is a litigation going on 
between two agencies with the result that the 
cylinders are not made available locally 
regularly and they have to be brought from 
Varanasi Thte naturally causes disruption in 
supply. I would, therefore, like to know, what 
arrangements are going to be made to ensure 
that the people of Eastern U. P. who have gas 
connections—of course, there ate more 



11 Oral Answers [RAJYA SABHA] to  Questions 12 

than one lakh people on the waiting list, 
waiting for gas connections—get their 
supplies regularly in view of the fact that the 
functioning by these agencies is very erratic. 
What steps the hon. Minister is going to take 
in this regard? 

SHRI BRAHM DUTT: Madam, there are 
some problems. The hon. Member gave the 
example of Jaunpur where a litigation is 
going on. What we generally do is that we 
allot the agency temporarily to the Essential 
Commodities Corporation or to the Division 
or the Mandal Vikas Nigam. But in regard to 
the instance pointed out by the hon. Member. 
I will enquire into it and find out the position 
in the, case of Jaunpur. I will try to make 
adequate arrangements. 

SHRI BIR BHADRA PRATAP SINGH: 
Madam, an important element of a bottling 
plant are the cylinders themselves. Is the 
Government aware of the fact that at a time 
when there is no authorised plant for 
manufacture of LPG cylinders in Eastern U. 
P., there are quite a few unauthorised units 
manufacturing spurious cylinders and making 
use of them with the help of the concerned 
authorities? I would like to know from the 
hon. Minister what steps he proposes to take 
to prevent the manufacture and supply of 
spurious cylinders. 

SHRI BRAHM DUTT: Madam, the 
manufacture of cylinders Is in the small-scale 
industry. According to my information, no 
licence is required. When the oil compani es 
purchase, they purchase from the units who 
manufacture the cylinder. ? according to the 
standard laid down. The ISI mark should be 
there. We take all precautions. But the possi-
bility of presence of spuri-ms cyin-ders in the 
market cannot be ruled out., We generally 
conduct raids and so on. Whenever 
complaints are received, they are promptly 
attended to. We are making our best efforts. 
But I am not saying that a certain 

quantity of spurious cylinders is not there in 
the market. 

 


